
BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 274/2022

Prem Aggarwal & Ors …Applicants

Versus

Govt. of NCT of Delhi & Ors …Respondents

REPORT OF THE RESPONDENT No.9/GHAZIABAD NAGAR NIGAM

Most respectfully showeth:

1. That the present matter was last listed before this Hon’ble

Tribunal on 15.02.2024, whereby this Hon’ble Tribunal, qua

Respondent No.09/ Ghaziabad Nagar Nigam, was pleased to

issue directions as under:

“6. Learned Counsel for respondents no. 1, 2, 4 to 9 and

UPPCB and the officers present before this Tribunal seek

time for filing of detailed responses/status reports and

apprising this Tribunal about the progress made.”

2. That in compliance of the directions of this Hon’ble Tribunal,

the detailed responses/status reports of Respondent No.09/

Ghaziabad Nagar Nigam, obtained from the office of the General
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Manager (Jal) is annexed herewith with this report for the kind

perusal of this Hon’ble Tribunal please.

Dated: 10.04.2024

Ghaziabad Nagar Nigam

Through Counsel

VIBHAV MISHRA
Advocate-on-Record

Ch No.221, CK Daphtary Block,
Tilak Lane, Supreme Court of India,

New Delhi- 110001
(M): 9473565666

(E): vibhavmishra@outlook.in
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